
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

 
 

Appeal No.  594 of 2025 (WZ) 

 

IN THE MATTER OF: 

Rio-de-Goa Co- Operative Housing Society Ltd.   …Applicant 

 

Versus 

 

Goa State of Pollution Control Board & Ors.          …. Respondents 
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 Filed by : 

 

 

Madhukar Jetley 

R/o Tower 12A, Apartment 801/804, Tata Housing  

And Development Company Rio -de-Goa  

Permanent Address -79, Mall Avenue,  

Lucknow, Uttar Pradesh 

  

Date: 27.03.2026 
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